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Notifications under the Central Excise 
Rules, 1944; Detailed Demands for Grants 
or tbe Ministry of Finance, Department 
of Parliamentary Aft"airs, Secretariats 
of tbe Pre!lldent and Vice-President and 
U.P.S.C. for 1984-85; Annual Report 
of the Deposit Insurance and Credit 
Guarantee Corporation. Bombay for 
year ended 31.11.83 ; Report of tbe 
C. and A.G. for 1982.83-Unloo Govem· 

. ment (Civil) and Union Government Appro-
priation Accounts (Civil) for 1982-83 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF FINANCE (SHRI JANAR· 
DHANA POOJAR Y): I beg to lay on the 
TabJe-

(I) A copy each of tbe following Notifi-
cations (Hindi and English versions) 
issued under the Central Excise Rules, 
1944 ; 

(i) O.S.R. 251 (E) published in 
Gazette of India dated the 31st 
March, 1984 together with an 
explanatory memorandum mak-
ing certain amendment to Notifi-
cation No. 95/81·CE dated the 
1st April, 1981 so as to extend the 
duration of tbe partial exemption 
from excise duty thereunder to 
Transformers of rating 150 KVA 
and above upto and including 
30th June, 1984. 

(ii) G.S.R. 252 (E) published in 
Gazette of India dated the 31st 
March, 1984 together with an 
explanatory memorundum mak-
ing certain amendment to Noti· 
fication No. 96/81-CE dated the 
1st April, 1981 so as to extend the 
duration of the partial exemption 
(rom excise duty thereunder to 
Electric Motors of S KW and 
above up to and including 30th 
June, 1984. 

(iii) G.S.R. 269 (E) publisbed in 
Gazette of India dated the 3rd 
April, 198~ together with an ex-
p1anatory memorandum making 
certain amendment to Notifica-
tion No. 184/81-CE dated the 5th 
November, 1981. 

[Placed in Library. See No. l.. T-8U5/84] 

(2) A copy of the Detailed Demands ror 
Grants (Hindi and EngJish versions) of 
the Ministry of Finance for 1984-85. 

[Placed in Library. See No. LT.8156/84] 

(3)' A copy of the Detailed Demands for 
Grants (Hindi and English versions) 
of Parliament Department or Parlia-
mentary Affairs, Secretariats of the 
President and Vice.Pt:esidont and 
Union Public Service Commission. for 
1984-85. 

[Placed in Library. See No. LT.8JS7/84) 

(4) A copy of the Annua] Report (Hindi 
and Engli~h versions) of the Deposit 
Insurance and Credit Guarantee Cor .. 
poration, Bombay, for the year ended 
tbe 31st December, 1983 along with 
Audited Accounts, under sub-section 
(2) of section 32 of the Deposit Insu-
rance and Credit Guarantee Corpora-
tion Act, 1 %1. 

[Placed in Library. Se, No. LT-81~8/841 

(5) A copy of the Report (Hindi and Eng-
lish versions) of the Comptroll~r and 
Auditor General of India for the year 
1982-83-Union Government (Civil), 
under artic]e 151 (J) of the Consti-
tution. 

[Placed in Library, See No. LT.81S9/84) 

(6) A copy of the Union Government 
Appropriation Accounts (CivU), for 
the year 1982-83 (Hindi and English 
versions). 

[Placed in Library. See No. LT.8160/84] 

12.08 brs. 

ESTIMATES COMMITTEE 

7Zod Report and Minutes and 64tb 
Action Taken Report 

SHRI BANSI LAL (Bhiwanf): Sir, I 
beg to present the foJlowing Reports and 
Minutes (Hindi and English versions) of the 
Estimates Committee : 

(i) Seventy·Second Report on the Depart-
ment of Supply-Directorate General 
of Supplies aneS Disposals ani Minut. 
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of the sittings of the Committee 
relating thereto. 

(ii) Sixty-Fourth Report on Action Taken 
by Government on the recommen· 

. dadons contained in the Fifty-Fourth 
Report of the Committee on the 
Ministry of Defence (Department of 
Defence Production) Ordnance Fac-
tories. 

----
12.09 brs. 

CALLING ATTENTION TO MAT· 
TER OF URGENT PUBLIC 

IMPORTANCE 

Reported threat by the so called 'Kashmir 
Liberation Front, and other extremists to 

tbe life of Prime Minister oDd other 
VIPs 

SHRI P. NAMGYAL (Ladakh): I call 
the attention of the Minister of Home 
Affairs to the following matter of urgent 
public importance and request that he may 
make a statement thereon : 

"The reported threat by the so·called 
'Kashmir Liberation Front' and other 
extremists to the life of the Prime 
Minister and other VIPs and action 
taken by the Government to meet the 
situation." 

12.10 brs. 

(MR. DEPUTY-SPEAKER in the Chair) 

THE MINISTER OF HOME AFFAIRS 
(SARI P.C. SETHI): Sir, Government 
are aware of the threat posed to the life of 
certain VIPs .by extremist elements. The 
reported -threat of the so·called Kashmir 
Liberation Front has also been noted. In the 
wake of these threats. security arrangements 
have been reviewed and appropriate action 
has been taken to strengthen existing secu-
rity arrangements wherever required and 
provide security cover to certain public men 
such as Members of Parliament. Jeaders of 
political parties and religious organisations. 
JournaUsts ~c. Diplomatic mIssions arc also 
being provided security cover. 

In the case of the Presid~t, the Vice-
President and the Prime Minister t detailed 
instructions already exist for their protec-
tion. These are reviewed from time to time. 
The House wj}] agree that it will not be in 
public interest to disclose details of the steps 
taken by Government. 
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